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NGT/pB/:uA\uo.D.\\e\%M\%‘QC\ Dated: 2 MAugust, 2023

OFFICE ORDER

Vide Office order No.NGT/PB/Judicial/16/2020/467 dated 26/09/2020 (copy
attached), Standard Operating Protocol for virtual Video Conference Hearing has
been issued. As per para-3 of the said Order, it has been categorically emphasised
that no sharing or filing of documents shall be allowed during the ‘course of VC
hearings. Documents have been insisted to be filed well in advance, in any case,
not later than 12:00 noon on the working day prior to the date of hearing.

However, it has come to notice that the said order dqted 26/09/2020 is not
followed scrupulously. It is therefore, reiterated, that all concerned shall comply
with the Standard Operating Protocol laid down for VC hearing, as per the said
Office Order.

Encl: Order dated 26/09/2020

(Ankit Singla)
Registrar General

Copy to:-
1. PPS to Hon'ble Chairperson, NGT
PA to all Hon'ble Judicial Members and all Expert Members
PA to Registrar General, NGT(PB)
Ld. Registrars of all Zonal Benches (Chennai, Bhopal, Pune & Kolkata)
PA to Ld. Deputy Registrar, NGT(PB)
President/Vice President/Secretary, NGT Bar Association
NGT website ;
Notice Board
Guard file
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